
NATIONAL COMPAI.IY LAW TRIBUNAL
MUMBAI BENCH MUMBAl

C.S.P. No. 999 / IMAHI / 201,7

CORAM Present SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALI.ASENAPATHY
MEMBER (T)

ATTENDENCE-CUM,ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI.IY LAW TRIBUNAL ON 07.1.2.2017

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 23O to 232 ol the Companies Act, 2013.

ORDER

At request of the Petitione/s Counsel, retumable date is extended to

21.72.2077.

isdl-' -

V. NALLASENAPATHY
Member (Technical)

sd/-
B.S.V. PRAKASH KUMAR
Member oudicial)

NAME OF THE PAKIIES: Creative Computer & Marketing Pvt. Ltd.

S. No. NAME DESIGNATION SIGNATURE

CSP No. 998/230-232/NCLT/MB/MAH/20U
CSP No. 999/230-23ZNCLT/IVIB/I\,IA[V2017
CSP No. 1000/230-23ZNCLT/MB/MAH/2017
CSP No. 1001/230-232/NCLT/MB/MA[V2017
CSP No. 100?/230-232/NCLT/NIB/MAtV2017
CSP No. 1003/230-232/NCLT/MB/MAtV2017
CSP No. 100s/230-23ZNCLT/MB/MAw20u
CSP No. 1006/230-232/NCLT/MB/l\4AH/2017
CSP No. 1007/230-23ZNCLT/MB/MAtV2017

)


